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3. Based on the inspection findings, a letter dated 26/03/2026 was issued to the 
Managing Director, Kerala State Poultry Development Corporation Limited, 
KEPCO-Pettah to take necessary action to mitigate bad odour and to maintain 
hcalthy environment in and around the surroundings of the unit. It was also 
instructed to apply for the Consent to Operate of the Board within 10 days from 
the date of receipt of the letter. A true copy of the letter is appended and marked 
as Annexure R3-(e). 

4. The unit submitted reply dated 01/04/2026 mentioning that they had obtained 
the consent to operate-renewal order on 02.I1.2012 vide consent no:PCB/TVM 
DO/COMP/AE3-20112010. Later The Kerala Panchayath Raj (Licensing of 
Livestock farms) act 2012 and the subsequent amendment dated 28.01.2024 
envisaged that government farms shall function without obtaining any license 
from the LSGD and shall maintain pollution mitigation systems in place. In the 
letter they have also mentioned about the waste management and farm practises 
in the unit. A true copy of the letter is appended and marked as Annexure R3 
(). 

5. It is submitted that as per the circular of the Board dated 30/03/2005 
Poultry farm with poultry greater than 100 no.s comes under the purview of the 

Board and shall operate only with the valid Consent of the Board. The unit was 
issued consent under orange category as per the above circular. As per the latest 
classification of Board, poultry farms are considered under green category. A 
true copy of circulars is produced as Annexure.R3-(g) 

6. Since the unit is functioning without valid consent of the Board and as the reply 
furnished by the unit was found unsatisfactory, a Closure Intention Notice was 
issued to the unit on 19/06/2026. A true copy of the notice is attached & 
produced is Annexure R3-(h) 

7. It is respectfully submitted that the further necessary action shall be taken 
expeditiously in accordance with law. The Board shall continue to monitor the 
matter and place further status reports before this Hon'ble Tribunal. 

8. All that stated above are true to the best of my knowledg, information and 
belief. 

Sabah 
Nazeemudeen 

SABAH NẠZEEMUDEEN Environmental Engineer 

Digitally signed by Sabah 
Nazeemudeen 
Date: 2026.06.29 10:29:09 

THIRUVANANTHAPURAM 
PIN: 695004 

DISTRIC OFFICE 































































WHEREAS a letter dated 26/03/2026 was issued to the Managing Director, Kerala 

State Poultry Development Corporation Limited, KEPCO to comply with the following 
directions: 

1) Apply and obtain the consent of the Board through the website 

www.keralapcbonline.com. 
2) Take urgent necessary measures to improve the hygienic conditions of the 

To, 

farm. 

3) Adopt stringent measures to prevent nuisance due to odour and flies 
infestation. 

WHEREAS the reply furnished vide ref. (6) in response to this office directions was 
found unsatisfactory; 

AND WHEREAS the operation of the unit without the consent of the Board in 
violation of the prescribed norms is a culpable offense, and punishable as per the various 
sections of the aforementioned Acts and Rules: 

NOW, THEREFORE, in exercise of the powers vested with the Board under Section 
33 A of Water Act, 1974 & Section 31 A of Air Act, 1981, you are hereby directed to show 
cause, if any, within 15 days on receipt of this notice, why action including closure shall 
not be initiated against you for the above reasons and for operating the unit without 
obtaining the Integrated Consent to Operate of the Board. 

Managing Director 

Copy to, 
Secretary 

KERALA STATE POLLUTION CONTROL BOARD 

Sabah 

For and on behalf of 

Nazeemudeen 

Kerala State Poultry Development Corporation Limited 
Kepco - Pettah 
Trivandrum -695024 

Thiruvananthapuram Corporation 

Digitally signed by Sabah 
Nazeenmudeen 
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Date: 2026.06.19 15:53:13 +05'3( 
ÉNVIRÔNMENTAL ENGINEER 

SABAH NAZEEMUDEEN MaROUM33XAM HAEA-Environmental Engineer 

OLLUTION 
ANTROL 
BOARD 

THIRUYANANTHAPURAM 
PIN: 695004 

DISTRICT OFFICE 
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